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Order dated 04.10.2016

CP No. 107(ND)2003 Shailia Krishna Vs. M/s Satori
Global Ltd. & Ors.

Application in question about the maintainability was
found defective by the Registry and ordered to be returned.
Learned Counsel for the petitioner requested time for

reconstruction of his record. For final hearing ordered to be

listed on 2™ Nov. 2016.

List the matter on 02.11.2016.
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SH.V.S.R. AVADHANI (Judicial Member)

SH. H.P. C.HAT[JH&’F,DI

Dated 04.10.2016



